So far, Government of India has given ‘in-principle’ approval for setting up of Greenfield
airporte for public use at Navi Mumbal and Sindhudurg in Maharashtra; Mopa in Goa; Bijapur,
Simoga, Hassan and Gulbarga in Karnmataka; Kannur in Kerala; Durgapur in West Bengal;
Paladi/ Jaipur in Rajasthan and Datia/ Gwalior in Madhya Pradesh. Airparts Authority of India has also
taken up the construction of a Greenfield airport at Pakyong in Sikkim at & project cost of Be.309

crores and Bs.42.37 crores has been gpent upto March 2010,
Air Traffic congestion at Delhi and Mumbai airports
4156. SHRI PRAKASH JAVADEKAR : Will the Minister of CIVIL AVIATION be pleased to state:
(a) whether there iz a problem of air traffic congestion at Delhi and Mumbai airparts;
(b)  if so, the detalls thereof and the reasons therefor;

(c) the guthority accountable for not staggering slote properly and thereby avoiding fuel

wagtage; and
(d)  what action is being contemplated in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) and (b)) No, Sir. However, congestion may ocour sometime, due to bad weather, technical and

operational reasons and in peak hours.

(o) and (d) Slots are staggered as per guidelines prescribed by International Air Transport
Association (IATA) in consultation with stakeholders, including airport operators. In addition, in order
to reduce the congestion on ground and in the sky, Airports Authority of India bas implemented the

following steps:
) Radar separation has been reduced to 3 nautical miles within approach.

(i Performance Based Navigation (PBN) Procedures has been implemented at Delhi,

Mumbai, Ahmedabad & Chennai airports.
Construction of new airport at Panvsl
4157 . SHRI BHARATKUMAR RAUT: Will the Minister of CIVIL AVIATION be pleased to state:

(a)  whether his Ministry has secured No Cbjection Certificate (NOC) from the

Enviranment and Forests Ministry for the construction of new airport at Panvel, near Mumbai;

(b)  if 0, by when will the work start there; and
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{c)  the costinvalved therein?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) City and Incdustrial Development Corporation of Maharashtra (CIDCC) Limited which is the
project propanent has initiated the pracess of obtaining Environment Clearance from Ministry of
Environment & Forests (MoEF) for construction of & new international airport at Newi Mumbai. The
Draft Environment Impact Assessment (EIA) Study report has been submitted and the Public
Hearing is scheduled to be held on 5th May, 2010 through Maharashtra Pollution Control Board and,
thereafter, the final EIA Repart will be submitted to MoEE along with the Report on Public Hearing for

getting the Ervironment Clearance for the project from MoBEF .

€s))] The project proponent ClIDCO will start work within gix manths from the date of work

obtaining Environment Clearance from MoEF.

() The total project cost is about Re.10,000 crores spread over in four phases at 2006-07

Scheduled Rates.
Contract basis employsss in Air India

4158, SHRIM.P. ACHUTHAN:
SHRIK.E. ISMAIL:
Wil the Minister of GIVIL AVIATION be pleased to state!-

(a) whether it is a fact that the employees of the Alr India Air Transport Services Ltd.
(AIATSL) and Air Incia Chatters Ltd. (AICL) are selected as per the usual selection process of the

Central Government organizations but finally appointed on contract basis; and

()  if so, what is the total number of employees of AIATSL and AICL and what are the
reqzong Tor treating them as contract workers discriminating them against the permanent employees

of Alr India?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) and (b) The employees of AIATSL and AICL are selected on the basis of a selection process
specific for the post. These employees are engaged on g fixed term contract basis for a specified
period keeping in view the operational requirement. Total number of employees engaged in AIATSL

as on 1.4.2010 i 10/9 and in AICL as on 31.12.2009 ig 943.
Separate flight corridor for helicopter services

4169, SHRI A, ELAVARASAN: Will the Minister of CIVIL AVIATION be pleased to state:
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